12 9T 2021 - 15 wTeq 2023

AR TN arfdor, 39 %

INCOME TAX APPELLATE TRIBUNAL CHENNAI BENCHES CHENNAI

feHie 7 - 10 JTs 2025 I UIST 1 T34
CONSTITUTION FROM 07.07.2025 TO 10.07.2025
Hon’ble S/Shri Bench Court Room
George George.K; VP & “p” 1 (THROUGH HYBRID HEARING)

S.R.Raghunatha, AM

Aby.T.Varkey, JM & «c
Amitabh Shukla, AM

S.S.Viswanethra Ravi, JM & “A”
Amitabh Shukla, AM

Manu Kumar Giri, JM & “B”
Jagadish, AM :

(FROM 07.07.2025 TO 09.07.2025)

2 (THROUGH HYBRID HEARING)
(FROM 07.07.2025 TO 09.07.2025)

3 (THROUGH HYBRID HEARING)
(FROM 07.07.2025 TO 09.07.2025)

4 (THROUGH HYBRID HEARING)

NOTE: (1) “A” & “C” Benches will not function on 10.07.2025.
(2) “D” Bench will not function on 10.07.2025.

f&11ep 14 - 17 T8 2025 I Wa! BT T3

CONSTITUTION FROM 14.07.2025 TQ 17.07.2025

Hon’ble S/Shri Bench
George George.K, VP & “D”

S.R.Raghunatha, AM

Aby.T.Varkey, JM & “c”
Amitabh Shukla, AM

S.S.Viswanethra Ravi, JM & “A”
Amitabh Shukla, AM

Manu Kumar Giri, JM & “B”
Jagadish, AM

Court Room

1 (THROUGH HYBRID HEARING)
(ON 15.07.2025 AND 16.07.2025)

2 (THROUGH HYBRID HEARING)
(FROM 15.07.2025 TO 17.07.2025)

3 (THROUGH HYBRID HEARING)
(FROM 15.07.2025 TO 17.07.2025)

4 (THROUGH HYBRID HEARING)

NOTE: (1) Shri George George.K, VP will be on leave on 17.07.2025.
(2) “A” & “C” Benches will not function on 14.07.2025.
(3) “D” Bench will not function on 14.07.2025 and 17.07.2025.

Chennai-
Dt:03.07.2025

By Order

Sd/-
GEORGE GEORGE.
VICE-PRESIDENT(CZ)

ING OFFICER

o~ 7



